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SHRI SUKOMAL SEN;     Madam,     I 
would like to draw the attention of the 
Government to a very serious and shameful 
event that took place in London recently. The 
newspapers of    Delhi, dated 18th August, 
1983, have reported the event where  Indian  
women  were   arrested   by the British police, 
they were stripped   off their sarees and their 
bodies were searched in the presence of the 
male officers.    In the 'Statesman' dated  18th 
August,  1983, it   is  reported:   "Britain's  
'Indian      Saree Squad' is angry over the ill-
treatment by the  police  of  four  Asian  
women     who allege that  they strip-searched 
while     in police custody." The report further    
says that while the Indian women were 
staging a protest outside the home of the 
British) Home Secretary, the police arrested    
the Indian women and they were     stripped. 
Actually, one Bangladeshi woman was de-
ported,  and against that decision    Indian 
women and other women were protesting 
outside the home of the British Home Sec-
retary.     It  is further  said,  "Miss     Nita 
Datta, a member of the "squad", alleged that 
two police women took off her saree and told 
her to leave the cell and sit on a bench near 
half a dozen male officers." She  said,  "I was 
wearing only  my 'slip, and the officers made 
jokes about me.   It is humiliating for Asian  
women  to     go through that sort of thing, 
and I covered my face most of the time."    
when    she told a journalist, he said, 
"Madam, It is not a new thing. Previously 
also you were subjected to humiliation." They 
were subjected to virginity tests earlier. At     
that time also there was protest here and in 
London.  Also, Indian women  and Indian 
community raised a voice against virginty 
tests. So, I would request the Government to 
take up this case with the British Government 
so that Indian women are.spared of this 
humiliation under that Government. 
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SHRI      HANSRAJ BHARADWAJ
(Madhya Pradesh): On. a point of order, 
Madam. In this House, it has been the 
convention, the established convention, that 
individual cases are not mentioned in the 
House. My friend has not mentioned anything 
on the special mention. He should be specific 
about the allegation hc wants to make. 

SHRIMATI   MONIKA    DAS    (Karna-
taka):  He has mentioned some hotel. 

SHRI NARENDRA SINGH (Uttar fe»-
desh): He cannot direct the Chair to sit down. 
I object.    . (Interruptions). • - 

.SHRI GHULAM RASOOL MATTO 
lammu and Kashmir): These words nrast be 
expunged. 

SHRI VCJHVAJ1T PR1THVIJIT >IW5H:   
This should be eTpuareed. 
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